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f claim
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ate of 
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m
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A
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A
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claim
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m
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n
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verification 
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by 
security 
interest 

t
xis Bank 

[
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108.09.2023 
127,93,42,835.18 

127,93,42,835.18 
ecured 

100%
 

m
ited 

65110Q
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Financial 

20769 
C
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furniture, 
com
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m

m
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spare tools and accessories 
and all other 

ssets 
articles 

lying 
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er or in the custody of 
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ho are m
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borrow
er or in the course of transit w
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m
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r: he continuance of this security belong to the 
borrow

er or that m
ay be held by any part\ 

anyw
here to the order and disposition of thE 

borrow
er. 

he 
present 

and 
future 

book 
debits. 

!outstanding m
onies. receivables claim

 bills,I 
:ontracts. engagem

ent and securities w
hich 

lare now
 due and ow

ing or w
hich m

ay at an\ 
:im

e hereinafter during the continuance of 
:he security becom

e due and ow
ing to the, 

borrow
er in the course of its business by any 

person firm
 com

pany or body corporate or by 
he 

G
overnm

ent 
of 

India 
or 
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state 

overnm
ent 

or 
Indian 

railw
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or 
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overnm
ent D

epartm
ent or office or any 

M
unicipal 

or 
local 

or 
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or 
Sem

i 
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ent body or authority w
hatsoever 

including those relating to the assets lease out] 
nd/or given on hire purchase basis. 

~
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easuring about 5608.68 sq ft m

ore or less 
tuated on the Third floor of the SDF building, 
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ent Park together the 
ith car parking space bearing num

bers 03 

l and 04 and together the w
ith proportionate 

and undivided share in the com
m

on areas 
:onstructed 
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~
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ore or less lying and be the 

am
e m

ore or less being Prem
ise no 19 Canal 

outh R
oad, W
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I 1.09.2023 
52263584.27 

52263584.27 
Secured 
Financial 
:C

reditor 

N
o 57. borough no V

iii. Kolkata M
unicipal 

~orporation. 

100%
 

N
o 

Paridhan G
arm

ent Park Phase -1, Block C, SDF 
100%

 
N

A
 

Building, z
nd Floor, U

nit N
o. C

 301, C
 -

302, 
Prem

ises N
o. 19, C

anal South R
oad, P .5. Tiljala 

!W
ard N

o. 57, Kolkata 700015 

A
s per R

egulation 18 of the Liquidation R
egulations, the L

iquidator has substantiated the w
hole or part of the claim

s from
 the evidence and supporting docum

ents received by him
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or 
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he claim
 am

ount adm
itted is subject to further scrutinization based on subsequent inform

ation / docum
ents sought from

 the C
orporate D

ebtor / creditors, and the Liquidator m
ay m

odify / correct the list of claim
s, on the 

directions of the H
on'ble N

C
L

T
, or otherw

ise. 

•, 
A

s regards claim
s subm

itted after the last date of subm
ission i.e. 9°

1 D
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ber, 2021, the Liquidator w
ill adm

it the claim
s only on general or specific orders of the H

on'ble N
C

L
 T. 
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